PTEM NO. 103 COURT NO. 2 SECTION |V

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CIVIL APPEAL NO(s). 6495 OF 2005

UMED SI NGH Appel lant (s)

VERSUS

ARYA SAMAJ SEWA SADAN Respondent ( s)

(Wth prayer for interimrelief and office report)

W TH

ClVIL APPEAL NO. 6496/ 2005

(with office report)

ClVIL APPEAL NO. 6497/2005

(with office report)

Date: 29/06/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTI CE ALTAVAS KABI R
( VACATI ON BENCH)
For Appellant(s)
M. Raj Kumar Gupta, Adv.
M . Bhanu Pratap Gupta, Adv.

M. A N Bardiyar, Adv.

For Respondent (s)
M . Gagan CQupta, Adv.
M . Pankaj Kumar, Adv.

M. B.K Satija, Adv.

UPON hearing counsel the Court nmade the foll ow ng



ORDER

M .Raj Kumar Gupta, |earned counsel for the appellant commenced his argunents at
3.35

p.m and was on his | egs when the Court rose for the day leaving the matters as part-heard.

List the matters on 30.06. 2006 as part-heard.

( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



